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Written Answers

t{Tue DEPUTY MINISTER 1IN THE
MINISTRY oF HOME AFFAIRS (SurI
L. N. MisHrA) : The question of introduc-
ing Hindi 1n Civil and Sessions Courts is
still under consideration of the High Court
of Punjab.}

1

RESEARCH IN NATIONAL LABORATORIES

68. Surlt SITARAM JAIPURIA : Will
the Minister of EDUCATION be pleased to
state .

(a) whether it is a fact that while in-
augurating the Conference of Directors of
the National Laboratories held in Lucknow
on the 5th December, 1964, he stated that
the research in national laboratories was
not encouraging although crores of rupees
were being spent on them;

(b) if so, what are the reasons for
which the results of scientific research
emanating from the national laboratories
are not encouraging: and

(c) what remedial
taken in this respect ?

measures are being

i

Tueg MINISTER or EDUCATION
(SHrRI M. C. Ciacra) :(a) No, Sir. What
I said was that it was the duty of every
Director of a National Laboratory to
remove the prevailing misunderstanding
that results emanating from National Labo-
ratories were not encouraging. I advised
the Directors to give special attention to
this and keep the public informed of the
results they had produced, how they were
useful to the country, how they had helped
in industrial development and saving of
foreign exchange etc. etc.

(b) and (c) Do not arise,

SCIENTIS1S IN GOVERNMENT SERVICE

69. SHrRI SITARAM JAIPURIA : Will
the Minister of EDUCATION be pleased to
refer to the answer given to Starred Ques-
tion No. 118 in the Rajya Sabha on the
20th November, 1964 and state :

(a) the details of the proposal under the
consideration of Government to improve
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the service conditions of scientists who are
in Government service; and

(b) when the scheme is pioposed to be
in operation ?

Tae DEPUTY MINISTER 1N THE
MINISTRY ofF EDUCATION (SHRIMATI
GOUNDARAM RAMACHANDRAN) : (a) and (b)
The details of the proposals have not yet
been finalised by the Scientific Advisory
Commiittee.
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MACHINERY FOR LOOKING AFTER THE
WORK OF GRIEVANCLS

70. Suri SITARAM JATPURIA : will
the Minister of HoOME AFFAIRs be pleased
to refer to the answer given to Unstarred
Question No. 437 on the 4th December,
1964 and state :

(a) whether Government have taken any
decision on the question of evolving a
suitable machinery for looking after the
work of grievances; and

(b) if so, the details thereof and by
when it is expected to start functioning ?

THe MINISTER ofF STATE
MINISTRY or HOME AFFAIRS
JAisUKHLAL HaTHI) : (a) No, Sir.
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(b) Does not arise.

NATIONAL ACADEMY OF SCIENTISTS

ISHRI SITARAM JAIPURIA :

7L < Suri B. N. BHARGAVA :

Will the Minister of EbucaTtioN be
pleased to state :

(a) whether it is a fact that Govern-

ment propose to set up a national academy
of scientists; and

(b) if so, when and where the academy
is proposed to be <et up ?

Tue DEPUTY MINISTER N  THE
MINISTRY oF EDUCATION (SHRIMATI
SOUNDARAM  RAMACHANDRAN) @ (a) No,
Sir. There is no such proposal under con-
sideration.

(b) Does not arise.
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